5757

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

In Re:

(PRINCIPAL BENCH)

Original Application No. 693 of 2023
(IA no. 512 of 2024)

News item titled “Pollution control boards are the weak link” appearing

in Deccan Herald dated 24.10.2023

INDEX

{
| Sr. No.

Particulars

Page no.

Pk

Status report by way of affidavit of Er. Gurkaran Singh,

Environmental Engineer (Water Laboratory), Punjab Pollution

Control Board, Nabha Road, Patiala on be
Pollution Control

14.10.2025.

half of Punjab
Board in compliance of order dated

Annexure-A

A copy of the information uploaded b
sheet with regard to the filling up

laboratory infrastructure in the esta
Pollution Control Board.

y the Board on google
of vacant posts and
blishment of Punjab

pate: 1124 gmyk,

Place: ?Q\’] a)a QYW&ALQ

7-29

(Er. Gurkaran Singh)
_Environmental Engineer
Punjab Pollution Control Board

Water Laboratory, Patiala.

N}
Through W

Vikas Saini, Advocate
(For State of Punjab)



5758
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI

In Re:

(PRINCIPAL BENCH)

Original Application No. 693 of 2023
(IA no. 512 of 2024)

News item titled “Pollution control boards are the weak link” appearing
in Deccan Herald dated 24.10.2023

Status report by way of affidavit of Er. Gurkaran Singh, Environmental

Engineer (Water Laboratory), Punjab Pollution Control Board, Nabha Road, Patiala on
behalf of Punjab Pollution Control Board in compliance of order dated 14.10.2025.

under:

I, the above-named deponent, do hereby solemnly affirm and state as

RESPECTFULLY SHOWETH

1) That the deponent namely Er. Gurkaran Singh is wor'king as Environmental

2)

3)

Engineer in the Punjab Pollution Control Board and is posted in the Head Office
of the Board at Patiala and is also holding the charge of Water Laboratory at
Patiala. The deponent is well conversant with the facts and circumstances of
the case and is competent and authorized to swear and file the present status
report by way of affidavit on behalf of Punjab Pollution Control Board.,

That the above-mentioned case is pending before this Hon'ble Tribunal and the
Board is furnishing the information with regard to vacant posts in the

establishment of the Punjab Pollution Control Board to the Central Pollution
Control Board from time to time.

That after consideration of the matter, this Hon'ble Tribunal was pleased to
pass an order dated 14.10.2025 thereby directing all the State Pollution Control
Boards to file status report in terms of earlier direction ang to furnish a copy

thereof to the counsel for the Central Pollution Control Board. The relevant
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extract of paragraph 5 of the order dated 14.10.2025 is reproduced herein
below for kind perusal and reference.

4) That it is pertinent to mention here that the Central Pollution Control Board
has sought the information from the State Pollution Control Boards in the

prescribed formats of Annexure-1 and Annexure-2 through google sheet in the

"o\ All PCBs of the States/PCCs of UTs are directed
to file the status report in terms of the earlier direction and
furnish an advance copy thereof to the Counsel for the
CPCB, if not already submitted, who will compile the
information in the tabulated form and place it before the

Tribunal at least one week before the next date of
hearing."

following terms.

i)

ii)

Annexure-1
Status of filling of vacant posts

Annexure-2

The information in Annexure-2 was sought in five parts with regard to
laboratory infrastructures as on 30.11.2025 as under.

Part-I: Facility available for monitoring of environmental
parameters

Part-1I: Details of Laboratory infrastructure (instruments
and equipment)

Part-III: Details of Laboratories established under the
Water (Prevention and Control of Pollution) Act, 1974
Part-IV: Details of Laboratories established under the Air
(Prevention and Control of Pollution) Act, 1981

Part-V: Details of laboratories participated on analytical
quality control and quality assurance (AQC and QA)
conducted by CPCB in respect of Water quality parameters.
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Part-VI: Details of Laboratories participated on proficiency

testing (PT) performance (information to be given for last 3
years)

5) That the Punjab Pollution Control Board has updated the information with
regard to the vacant posts and laboratory infrastructure on the google sheet
prepared and forwarded by the Central Pollution Control Board. A copy of the

information uploaded by the Board on google sheet is enclosed herewith as
Annexure-A.

6) That the relevant aspects of the information supplied to the Central Pollution
Control Board on google sheet with regard to the filling up of vacant posts in

the establishment of Punjab Pollution Control Board are summarized he
below.

rein

A. The above information and status of vacancies is as per the
contents of the affidavit dated 08.08.2024 of the Chief
Secretary to Government of Punjab submitted before the
Hon’ble Supreme Court of India in Writ Petition (Civil) No.

13029 of 1985 titled as M.C. Mehta Versus Union of India
and Others.

There were total 652 number of sanctioned posts in the
establishment of Punjab Pollution Control Board.

As on 30.06.2024, 343 number of posts were filled and 309
number of posts were lying vacant.

Out of the said 309 posts, 60 posts are to be filled by way
of promotion (as and when the candidate become eligible
as per service regulation). Out of 60 posts (of Promotion)
23 posts have been filled and for remaining 37 posts,
eligible candidates in accordance with the provisions of the
Punjab Pollution Control Board Service Regulations, 2002
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are not available. The Promotion quota posts are filled as
and when eligible candidates are available.

. Out of the remaining 249 vacant posts, 75 posts (18 posts
of Driver and 57 posts of Group-D) have been filled on
outsource basis as per the policy of the Government.

. Hence, the posts which were to be filled through direct
recruitment were (249-75) 174,

. Substantial vacancies in the technical cadre have been filled
after 30.06.2024.

. 131 posts have already been filled out of the total 174

vacant posts of direct recruitment.

. Remaining 43 vacancies are in the process of being filled
as per details given below:

i) 07 posts are to be re-advertised due to non-
availability of eligible candidates {03 posts of Junior
Environmental Engineer, 03 posts of Junior Scientific
Officer and 01 post of Clerk (Accounts)}.

ii) 23 posts of Steno-typist are to be filled after the
conduct of English and Punjabi Stenography test.

iii) 02 posts of Clerk-cum-Data Entry Operator are to be
filled from the merit list prepared by the Punjab
Subordinate Services Selection Board.

iv) 06 posts of Assistant Scientific Officer are to be
advertised for selection of candidates.

V) 04 posts of Assistant Environmental Engineer are
under consideration for following reasons: -

e 01 post is kept vacant due to non-availability‘of
Sports (Women),

5761



5762 5.

01 post of General (Economically Weaker Section)
women is kept vacant till the decision of Hon'ble

Punjab and Haryana High Court in CWP No. 3056 of
2023.

01 post is kept vacant due to non-eligibility of a
Backward Class (women).

01 post is kept vacant in the view of the orders
passed by the Hon'ble Punjab and Haryana High
court in CWP No. 31652 of 2024. The advice of the
Advocate General Punjab has been sought.

J. Sincere efforts are being made to fill up the remaining
vacancies.

The remaining 43 vacancies in various cadres as explained
above will be filled at the earliest.

Out of the 43 vacancies, 33 vacancies have been filled
through outsourced basis, 01 post has been filled on
regular basis and 09 posts are to be filled. These (33+9)

posts will be filled through regular candidates in due course
of time at the earliest.

7) That apart from the desired information as sought by the Central Pollution
Control Board on google sheet with regard to the laboratory infrastructure,

some relevant aspects disclosed by the Punjab Pollution Control Board are
summarized herein below.

a. The Central Laboratory at Head Office Patiala has been
upgraded with modular furniture.

b. Stack Gas Analyzers have been procured for Laboratories
of the Board at Patiala, Ludhiana and Jalandhar.
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C.  Atomic Absorption Spectrometer (AAS) has been newly
commissioned at the Central Laboratory at Head Office,
Patiala and Zonal Laboratory, Ludhiana.

d.

Cold Rooms has been constructed and commissioned at the

Water Laboratory, Head Office, Patiala and Zonal
Laboratory, Ludhiana.

€. Water Purification Systems, Sound Level Meter—I units, and
Multi Stack Analyzers have been procured for Laboratories
of the Board at Patiala, Ludhiana and Jalandhar.

8) That the status report on behalf of Punjab Pollution Control Board is hereby

submitted in compliance to order dated 14.10.2025 for kind consideration of
the Hon'ble National Green Tribunal,

Date: :\'\\\9—[ (Er. Gurkaran Singh)
i Environmental Engineer
Place: Taha)a U\*‘éaw Punjab Pollution Control Board

Water Laboratory, Patiala.

Verification

Verified that the contents of paragraphs 1 to 8 of the above status report by
way of affidavit of the deponent are true and correct as derived from the official

record. No part of the above status report is false and nothing material has been kept
concealed therein.

Depone

‘@H@(\ 7
Date: :"\\\ &t (Er. Gurkaran Singh)

Environmental Engineer
Place: ?ﬁﬂ Q\Q— ana‘ab Punjab Pollution Control Board
Water Laboratory, Patiala.
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Annexure-A

Name of the Board / Committee: Punjab Pollution Control Board, Head Office, Patiala (Punjab)

The time line by which the

vacancy will be filled (in months)
Action Taken (Approval of

Status of Sanctioned posts in Number the Govt. , Engagement
Filled posts as on Current Vacancy as on agency, Advertisement,
Category of post Sanctioned 30.11.2025 30.11.2025 Details of current vacancies in number Exam date etc.)
65 52 13 a) Direct 9 1. Recruitment through Due to technical and Administrative
Punjab Public Service reasons these posts could not be
Commission and Punjab filled.
b) Promotion 4 Subordinate Selection Candidates are not eligible for
Service Board is being promotion as per service regulations
a) Scientific ¢) Deputation - undertaken. -
163 153 10 a) Direct 8 2. Exam already held. Due to technical and Administrative
3. Selection list is out. reasons these posts could not be
4. Appointment letters are  |filled.
b) Promotion 2 being issued to the selected |Candidates are not eligible for
candidates. promotion as per service regulations
b) Engineering ¢) Deputation - -

424 367 57 a) Direct 26 Due to technical and Administrative
reasons these posts could not be
filled.

b) Promotion 31 Candidates are not eligible for
promotion as per service regulations
¢) Administration ¢) Deputation - -
Total 652 572 80

Specific remarks, if any:
Note:

1.  The above information and status of vacancies is as per the contents of the affidavit dated 08.08.2024 of the Chief Secretary to Government of Punjab submitted before the Hon’ble Supreme Court of
India in Writ Petition (Civil) No. 13029 of 198S titled as M.C. Mehta Versus Union of India and Others.

2. There was total 652 number of sanctioned posts in the establishment of Punjab Pollution Control Board.
3.  Ason 30.06.2024, 343 number of posts were filled and 309 number of posts were lying vacant.

4. Out of the said 309 posts, 60 posts are to be filled by way of promotion (as and when the candidate become eligible as per service regulation). Out of 60 posts (of Promotion) 23 posts have been filled and
for remaining 37 posts, eligible candidates in abundance with the provisions of the Punjab Pollution Control Board Service Regulations, 2002 are not available. The Promotion quota posts are filled as and
when eligible candidates are available.

5. Out of the remaining 249 vacant posts, 75 posts (18 posts of Driver and 57 posts of Group-D) have been filled on outsource basis as per the policy of the Government.
6. Hence, the posts which were to be filled through direct recruitment were (249-75) 174.
7. Substantial vacancies in the technical cadre have been filled after 30.06.2024.
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131 posts have already been filled out of the total 174 vacant posts of direct recruitment.
Remaining 43 vacancies are in the process of being filled as per details given below:
07 posts are to be re-advertised due to non-availability of eligible candidates {03 posts of Junior Environmental Engineer, 03 posts of Junior Scientific Officer and 01 post of Clerk (Accounts)}.
23 posts of Steno-typist are to be filled after the conduct of English and Punjabi Stenography test.
02 posts of Clerk-cum-Data Entry Operator are to be filled from the merit list prepared by the Punjab Subordinate Services Selection Board.
06 posts of Assistant Scientific Officer are to be advertised of selection for Candidates.
04 posts of Assistant Environmental Engineer are under consideration for following reasons: -
01 post is kept vacant due to non-availability of Sports (Women).
01 post of General (Economically Weaker Section) women is kept vacant till the decision of Hon’ble Punjab and Haryana High Court in CWP No. 3056 of 2023.
01 post is kept vacant due to non-eligibility of a Backward Class (women).
01 post is kept vacant in the view of the orders passed by the Hon’ble Punjab and Haryana High court in CWP No. 31652 of 2024. The advice of the Advocate General Punjab has been sought.

Sincere efforts are being made to fill up the remaining vacancies.
The remaining 43 vacancies in various cadres as explained above will be filled at the earliest.
Out of the 43 vacancies, 33 vacancies have been filled through outsourced basis, 01 post has been filled on regular basis and 09 posts are to be filled. These (33 + 9) posts will be filled through regular

candidates in due course of time at the earliest.
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Details

Mobile
Name Number E mail Id

Whatsapp Number

Dealing Official

Mrs. Shikha
Nahar,
Administrative
Dept. 90416 64424

2nd Dealing official

Sh.
Shankarjit
Singh,
Assistant
Scientific

Officer 8427200102 |solab2010@gmail.com

3rd Dealing Official

Mr. Parveen
Kumar, Junior
Scientific

Officer,PPCB  [8591340529 solab2010@gmail.com

Data Updated
(Vacancy details or Laboratory details)

Remarks, if any
Kindly specify the data which have been
modified i.e. laboratory parameter/
promotional vacancy/ deputation vacancy/
sanctioned strength etc.

Data Submitted on (Date):

28.02.2025

Data Updated on (Date):

10.12.2025

Vacancies Status updated, ICPMS status updated in
HO Lab, Patiala and special remarks added in the
Parameters and Equipments sheets




Note: It is requested to please ensure that each sheet is created separately for each laboratory and rename the sheet accordingly . For e.g.
Central Laboratory, Regional Laboratory etc

l LABORATORY ANALYTICAL FACILITIES l

Name of the Board / Committee: Punjab Pollution Control Board, Water/Air Laboratory, Head Office, Patiala (Punjab)

Outsourced

5767
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6 Pesticides

Organochlorine Pesticides (OCPs) Tests

Organophosphorus Pesticides (OPPs) Tests

(d) Microbiological Tests

(e) Toxicological Tests

Yes

B. Sample Matrix / Group of Solid / Solid Waste

(a) Soil / Sediment / Compost Tests

No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
No No Hazardous waste section hence no
samples are being received
C. Sample Matrix / Group of Analytes: Air
(a) Ambient Air
Yes
Yes
Yes
Yes
Yes
Yes
No Outsourced
Yes
Yes
Yes
Yes
No Outsourced
(b) Stack Gas / Stationary Source Emission
Yes
Yes

11



No Outsourced

Specific remarks, if any: l

Field Parameter

Field Parameter

Alternative method for Residual chlorine
No Not Required

Alternative equipment available

Outsourced

Yes Facility to analyse these parameters
available at CAAQMS installed at Head
Office, Patiala.

No Outsourced

5769
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b) Optional Requirements

No

Outsourced

Yes

Yes

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

No

Outsourced

Yes

Yes

Parameters analysed at CAAQMS installed
at Head Office Patiala

Yes

Yes

Parameters analysed at CAAQMS installed
at Head Office Patiala

C. List of Equipment required for processing of Environmental Samples:

a) Mandatory Requirements

Yes

Yes

13



Yes

Yes

Yes

No

Outsourced

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Yes

Yes

Yes

Yes

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Alternative Facility available

Outsourced

Outsourced

Outsourced

Outsourced

5771

14
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Yes

Yes

Yes

Yes Alternative Facility Available

Yes

No Outsourced

Yes

No Outsourced

Yes

Yes

No Outsourced

No Not Required

No Outsourced

No Outsourced

Yes

Yes

Yes

No Outsourced

Yes

Yes

No Alternative Facility Available
b) Optional Requirements

No Outsourced

No Outsourced

No Outsourced

No Outsourced

No Outsourced

No Outsourced

No Outsourced

No Outsourced

No Outsourced

Yes

No Outsourced

Specific remarks, if any:

Apart from the above information the following actions has been taken as on 30.11.2025 to upgrade the PPCB Laboratories:

1. The Central Laboratory at Head Office Patiala has been upgraded with modular furniture.

2. Stack Gas Analyzers have been procured.

3. AAS has been newly commissioned at the Head Office, Patiala.

4. Cold Room have been constructed and commissioned at the Water Laboratory, Head Office, Patiala.

5. Water Purification Systems, Sound Level Meter—I units, and Multi Stack Analyzers have been procured.

15



Note: It is requested to please ensure that each sheet is created separately for each laboratory and rename the sheet accordingly . For e.g.
Central Laboratory, Regional Laboratory etc

l LABORATORY ANALYTICAL FACILITIES l

Name of the Board / Committee: Zonal Laboratory, Ludhiana

Outsourced

Outsourced

Outsourced

5773

16



6 Pesticides

Organochlorine Pesticides (OCPs) Tests

No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
Organophosphorus Pesticides (OPPs) Tests
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
(d) Microbiological Tests
Yes
Yes
Yes
No Outsourced
(e) Toxicological Tests
Yes
B. Sample Matrix / Group of Solid / Solid Waste
(a) Soil / Sediment / Compost Tests
Yes
Yes
Yes
Yes
Yes
Yes
Yes

No section of Hazardous waste

No section of Hazardous waste

No section of Hazardous waste

No section of Hazardous waste

No section of Hazardous waste

No section of Hazardous waste

No section of Hazardous waste

No section of Hazardous waste

C. Sample Matrix / Group of Analytes: Air

(a) Ambient Air

Outsourced

Outsourced

(b) Stack Gas / Stationary Source Emission




Outsourced

Field parameter

Specific remarks, if any:

Field Parameter

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

No Outsourced
No Outsourced
No Outsourced
Yes

5775
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Outsourced

Outsourced

Outsourced

Yes

Yes

Yes

Yes

Yes

No

Outsourced

Yes

Yes

No

Outsourced

Yes

Yes

Yes

Outsourced

Outsourced

Outsourced

Parameters analysed at CAAQMS

Parameters analysed at CAAQMS

19



Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Yes

Yes

Yes

Yes

No

Outsourced

Yes

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

No

Outsourced

Yes

No

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

o717
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No Outsourced
Yes
No Outsourced
Yes
No Outsourced
No
No Outsourced
Yes
No
No Outsourced
No Outsourced
No Outsourced
No Outsourced
Yes
Yes
Yes
No Outsourced
Yes
Yes
No Outsourced
b) Optional Requirements
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced

lSpeciﬁc remarks, if any:

Apart from the above information the following actions has been taken as on 30.11.2025 to upgrade the PPCB Laboratories:
1. Stack Gas Analyzers have been procured.

2. Cold Room have been constructed and commissioned at the Zonal Laboratory, Ludhiana.
3. Water Purification Systems, Sound Level Meter—I units, and Multi Stack Analyzers have been procured.

21
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Note: It is requested to please ensure that each sheet is created separately for each laboratory and rename the sheet accordingly . For e.g.
Central Laboratory, Regional Laboratory etc

l LABORATORY ANALYTICAL FACILITIES l

Name of the Board / Committee: Zonal Laboratory, Jalandhar

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

22



6 Pesticides

Organochlorine Pesticides (OCPs) Tests

No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
Organophosphorus Pesticides (OPPs) Tests
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
(d) Microbiological Tests
Yes
Yes
Yes
No
(e) Toxicological Tests
Yes
B. Sample Matrix / Group of Solid / Solid Waste
(a) Soil / Sediment / Compost Tests
Yes
Yes
Yes
Yes
Yes
Yes
Yes
(b) Hazardous Waste (Liquid / Slurry / Sludge / Solid / Semi-Solid) Tests
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
C. Sample Matrix / Group of Analytes: Air
(a) Ambient Air
Yes
Yes
Yes
Yes
No Outsourced
Yes
No Outsourced
Yes
Yes
No Outsourced
Yes
No Outsourced
(b) Stack Gas / Stationary Source Emission
Yes
Yes
Yes
No Outsourced




Outsourced

Field parameter

Specific remarks, if any:

Field Parameter

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

5781
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Yes

Yes

Yes

Outsourced

Outsourced

Yes

Yes

Yes

Yes

Yes

No

Outsourced

Yes

Yes

No

Outsourced

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

25



Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

No

Outsourced

Yes

No

Yes

Outsourced

Outsourced

Outsourced

Outsourced

Outsourced

5783
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No Outsourced
Yes

No Outsourced
Yes

No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
Yes

Yes

Yes

No Outsourced
Yes

Yes

No Outsourced

b) Optional Requirements

No Outsourced
No Outsourced
No Outsourced
No Outsourced
No

No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced
No Outsourced

lSpeciﬁc remarks, if any:

Apart from the above information the following actions has been taken as on 30.11.2025 to upgrade the PPCB Laboratories:

1. Stack Gas Analyzers have been procured.

2. Water Purification Systems, Sound Level Meter—I units, and Multi Stack Analyzers have been procured.

27



5785

-1 -2 -3 -4 -5 -6 -7 -8 9 -10 -11 -12 -13 -14 -15 -16 -17 -18

3 None 3 12 months - - - - - - - - 1 - - Under Process - -

‘Nnte: The list of the laboratory may be attached separately (Board, State Govt. and Private)

‘ Specific remarks, if any:

-1 -2 -3 -4 -5 -6 -7 -8 -9 -10 -11 -12 -13 -14 -15 -16 -17 -18

3 None 3 12 months - - - - - - - - 1 - - Under Process - -

Note: The list of the laboratory may be attached separately (Board, State Govt. and Private)

Specific remarks, if any:

No. of Parameters in AQC Exercise Number of Parameters Attempted

33rd Exercise | 34th Exercise | 35th Exercise | 36th Exercise | 33rd Exercise | 34th Exercise | 35th Exercise | 36th Exercise

181-HO PPCB Water Patiala
18 18 100%

B =

28
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Note: 33rd Exercise (Metals) held in 2020-2021,
34th Exercise (General and Physico-Chemical parameters) held in 2021-2022
35th Exercise (Pesticides) held in 2023
36th Exercise (General and Physico-C! ical parameters) held in 2023-2024

‘ Provide details of each Laboratories (Central, Regional/Zonal, District) in separate Row

‘Spsciﬁc remarks, if any:
Zonal Lab, Jalandhar participated XXIX Analytical Quality Control Proficiency Testing (AQC/PT) exercise -Feb, 2013 for three parameters in collaboration with Head Office, results were 100% and Participated in 32nd AQC of CPCB eight parameters and result were 90%

HO PPCB Water Lab 2022
2023

Global PT
Provider Pvt
1 2024 Ltd., Delhi 7 7

2022 - - - -
2023
2 Zonal Lab, Jalandhar 2024
2022
2023
3 2024

~

‘Note: Provide details of each Laboratory (Central, Regi /Zonal, District) in separate Row

Specific remarks, if any:
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